FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

DMC INFRASTRUCTURE PRIVATE LIMITED OPERATING IN CINEMA HALL
INDUSTRY AT DELHI, WITH NO OPERATION AT PRESENT

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with | DMC Infrastructure Private Limited
PAN & CIN/ LLP No. CIN: U45400DL2008PTC178327

2. | Address of the registered office 8356, W.NO-14, Model Basti, Bara

Hindu Rao, Filmistan Cinema Building,
Delhi — 110005s

3. | URL of website https://cirpdmcinfrastructure.in/

4. | Details of place where majority of fixed | At Delhi - 110005
assets are located

5. | Installed capacity of main products/ | Cinema Hall not in operation
services

6. | Quantity and value of main products/ | Nil
services sold in last financial year

7. | Number of employees/ workmen Nil

8. | Further details including last available | Last available  audited financial
financial statements (with schedules) of | statements are for FY 2017-18. Further
two years, lists of creditors are available at | details are available at: _

. https://cirpdmcinfrastructure.in/
URL:

9. | Eligibility for resolution applicants under | Eligibility ~ Criteria  for  resolution
section 25(2)(h) of the Code is available at | applicants is  available at URL:
URL: https://cirpdmcinfrastructure.in/

Eligibility Criteria is also mentioned in
the detailed ‘Invitation for Expression of
Interest’ and the same can be obtained
from Resolution Professional by sending
an email at:
cirp.dmcinfrastructure@gmail.com
10. | Last date for receipt of expression of | 25.10.2024 (Friday)
interest
11. | Date of issue of provisional list of | 04.11.2024 (Monday)
prospective resolution applicants
12. | Last date for submission of objections to | 09.11.2024 (Saturday)
provisional list
13. | Date of issue of final list of prospective | 19.11.2024 (Tuesday)

resolution applicants



https://cirp/
https://cirp/
https://cirp/
mailto:cirp.dmcinfrastructure@gmail.com

14. | Date of issue of information memorandum, | 24.11.2024 (Sunday)
evaluation matrix and requestfor resolution
plans to prospective resolution applicants

15. | Last date for submission of resolution plans | 24.12.2024 (Tuesday)

16. | Process email ID to submit Expression of | cirp.dmcinfrastructure@gmail.com
Interest

gro
R

Rishabh Chand Lodha

Resolution Professional of DMC Infrastruture Private Limited

Regn. No. IBBI/IPA-001/1P-P01075/2017-2018/11766

Regd. Add. with IBBI: E-5, Shraman Basant Vihar, Gandhi Nagar, Bhilwara, Raj. - 311001
Regd. E-mail with IBBI: rishabhlodha57@gmail.com

AFA Valid Upto: 30.10.2024

Date :30.09.2024
Place : Bhilwara


mailto:cirp.dmcinfrastructure@gmail.com

MONDAY, SEPTEMBER 30, 2024

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR _
DMC INFRASTRUCTURE PRIVATE LIMITED OPERATING IN CINEMA
HALL INDUSTRY AT DELHI, WITH NO OPERATION AT PRESENT

{Under Regulation 364 {1) of the Insodvency and Bankruptcy Board of India |
-Hl'liil:':ll'-.ﬂl'-!ﬂf_'-“'.r I'_E-Eﬁ-l}:".tl;i_ﬂ.:lr‘l F"flilﬂ.-‘ﬂﬁ-ii_fl':-f F:-!':-I:F_I:C:lrﬂjﬂ F'l"-_rsl'_}ll'lﬁ.-'ll FEIL':!;l'-lﬁ!if:lr]-"s. .i_!'l”_ﬁ |
) RELEYANT PARTICULARS

MName of the Corporate Debtor DMC Infrastructure Private Limited

| along with PANICIN/LLP No.  CIN: U454000L 2008PTC 1 7E32T _

Address of the ragistered office | B356, W.No.-14, Model Bash, Bara Hindu Rao,
| Filmistan Cinema Suilding, Chetii - 150003
hiip:feirpdmeinfrasirocture.m/

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED
Registered Office: 707, Raheja Centre, Free Press Journal Road, Nariman Point,

Mumbai-400 021. Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-mail: info@authum.com

Whereas the borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed the financial assistance from
Authum Investment & Infrastructure Limited(“AllL”) (Resulting Company pursuant the demerger of lending business from
Reliance Commercial Finance Limited (“RCFL”) to AlIL vide NCLT order dated 10.05.2024) We state that despite having availed
the financial assistance, the borrowers/ guarantors/ mortgagors have committed various defaults in repayment of interest
and principal amounts as per due dates. The account has been classified as Non Performing Asset on the respective dates
mentioned hereunder, in the books of AlIL in accordance with the directives relating to asset classification issued by the National :
Housing Bank, consequent to the Authorized Officer of AlIL under Securitization and Reconstruction of Financial Assets and 2
Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(12) read with Rule 3 of Security | S

Interest (Enforcement) Rules, 2002 issued Demand Notices on respective dates mentioned herein below under Section 13(2) of 3| URL of website

FEDBANK FINANCIAL SERVICES LTD. AUCTION NOTICE

This is to inform the public at large, that FEDBANK FINANCIAL SERVICES LTD., has decided to conduct Auction
of Gold ornaments belonging to accounts (mentioned below) which have become overdue or which have

defaults or margin breach customers. The Auction would be held at respective Branches specified below on
Friday 11-10-2024 between 10.00 a.m. to 12.00 p.m. This would continue till the auction process is over.

Aasandh 9840075769 FEDGL04270002650, 0002659, 0002662 Faridabad NIT 2 1294895923
FEDGL03500002687, 0002711, 0002722, 0002723, FEDBD03500000090 Faridabad Sec 3 01294879050
/ 9540011034 FEDGL03720004149, 0004159, 0004174, 0004175, 0004504 Gurgaon Dayananad Colony
9896838351 FEDGL03950001418 Jagadhri 9034158581 FEDGL04840001500, 0001503, 0001511, 0001515,
0001528, 0002364 lJind - Haryana 8607867675 FEDGL05270000274 Karnal 01844002274/9817232118

SARFAESI Act, 2002 calling upon the following borrowers/guarantors/mortgagors to repay the amount mentioned in the notices 4 | Details of place where majority | &t Delt - 110005 FEDGLO04110002994, 0002021, 0002271, 0002993 Nissing 9817232118 FEDGL04650001824, 0001827, 0001831
together with further interest at the contractual rate on the amount mentioned in the notices and incidental expenses, cost, _ :I:-'f Fmgd assels are localed | o 0001835. 0001844 ’0001859 100018631Palwal 9813879553 FEDGLO4S80003056 000305'7 000306’6 Panipa;
charges etc until the date of payment within 60 days from the date of receipt of notices. The notices issued to them on their last & | Installed capacity of main Cinerna Hall not in operation 18040281190 FEDGII.042800011908 0001924 0001926 Aera - Delhi 5624335015 FI’EDGLO439(’)002834 002844
known addresses have returned un-served and as such they are hereby informed by way of public notice. producis! services , ) gra - Delhi ’ ’
St Loan No. / Name Of The Borrower / Co-Borrower NPA DATE Date Of Outstanding Toan Amourt i :f:II.IFll'Iﬂt!,r % value of main E‘T{-'UUEE". i 0002858, 0002862, 0002865, 0002866, 0002867 Aligarh 8791119456 FEDGL04690003169, 0003183, 0003186,
No. Address and Guarantor Demand Amount ":;'enm;es. scld i last inancal ';:EIHI‘ . 0003193, 0003195, 0003207, 0003588, 0003595 Bhangel 9015149846 FEDGL01170006803, 0006841, 0006912
Name Director Notice 7. Mumbar of amplovess! wierkmen  Mil Bulandshahar 8923209767 FEDGL05170000999 Dadri 9654380697 FEDGL05100001318, 0001322, 0001324,

0001340, 0001355, 0001381, 0001384, 0001385 Ghaziabad GT Road 1204161024 FEDGL03470003386,
0003404, 0003695, FEDBD03470000018 Mandawali 8802001118 FEDGL04680001435, 0001443 Mathura -
Delhi 7883274162 FEDGL04380004068 MEERUT 7017554255 FEDGL05000001003, 0001026, 0001035, 0001037

Name Bl

Swati 19.12.2020 | 02-09-2024 Rs.13227451/- Rs.7825000/-
(Rupees One Crore | (Rupees Seventy

Last available audited financial slatemants :
ara for FY 201 7-18. Furlher datats
are avallable at hl!p:.'-'cirpljn'r.inf.raﬁtn.lr.l:ure nt

Further defais including last available
| Fmancial stalemiants (with schedules)
| of twa years, lists of creditors,

1. | RHHLDEL000055379
SUMIT BHARDWAJ

R 75 AFlat No 5 Upper Ground Thirty Two Lakh | Eight Lakh Twenty | relevant dates for subsequent evenls Noida Hosiyarpur 9758371978 FEDGL04520002094, 0002095, 0002102, FEDBD04520000022 Vijay Nagar
Floor Khirki Exin Malviya Nagar Twenty Seven Five Thousand of the process are avaiiable at | Ghaziabad 9654163801 FEDGL04080003037, 0003058 Bardarpur 7305333776 FEDGLO1090008685, 0008689,
Delhi Delhi-110017 Thousand Four Only) 2| Eligibility for resolution applicants | Ehgibéfy Cniena for resolution applicants is

0008718, 0008727, 0008737, 0008745, 0008754, 0008756, FEDBD01090000247 Bhajanpura 9043277995
FEDGL03450004840, 0004845, 0004851, 0004855, 0004858, 0004859, 0004894, 0005366 Bhogal 1143560255
FEDGL04000002147, 0002179 BudhVihar 27531004/9818181650 FEDGL03440009080, 0009097, 0009109,
0009189, 0009198, 0009229, 0010119, 0012445 Chanderlok 9566277997 FEDGL03460005588, 0005612,
0005617, 0005627, 0005628, 0005636, 0005653 Delhi Shayam Nagar 8287849983 FEDGL03880004839,
FEDBD03880000105 Deoli - DELHI 8512807540 FEDGL04990001871, 0001874, 0001876, 0001885, 0001888,

Also At: Plot No0.-90/84-B Ground
Floor Malviya Nagar Delhi
Delhi-110017

Property Address Of Secured Assets:- All Piece And Parcel Of The Property Plot No.-90/84-B Ground Floor Malviya
Nagar, Delhi-110017 Admeasuring 100 Sq.yds Bounded As : East : 30 Ft Wide Road West : Service Lane North : Property
No. 90/84-A South : Property No. 90/85

Hundred Fifty One

{under section 25(21(h) of the
Only)

Cade 15 avaitable al

avaiable al URL: hitps:licirpdmecinirastructure.in/ |
Eligibdity Cridena i also mentioned inthe detailed
Tnvitation for Expreceion of Interast and the

same tan be oblained from Resalubion

Professienal by sending an email at:
cirp.dmecinirastruciurei@gmail com

2. gﬂn#gghogoﬁf\mi Sﬁnita 09.12.2020 | 12.09.2020 (RRS- 527;%3(%/- (55-2829?00/1 0. g?ﬂ‘g?égtfﬂr receipt of expression  25.10,2024 (Friday) 0001892, 0001906, 0001915, 0002372 Dilshad Garden 1140536529 FEDGLO0820006813, 0006817, 0006819,
arma upees Fitty fwo upees fwenty LARIE, i 0007341, 0007351, 0007379 Dwarka Mor 9042277998/8851076268 FEDGL03540009141, 0009169, 0009171
J-6-A J-Block Laxmi Nagar 110092 Lakh SeventySeven | Eight Lakh Twenty 11| Date of issue of provisional list of | 04.11.2024 (Menday) ' ’ warka Vot / , : :

0009176, 0009178, 0009179, 0009182, 0009186, 0009202, 0009213, 0009219, 0009228, 0009237, 0009905,
0009925, 0009991, 0011902 Geeta Colony - DELHI 9971702021 FEDGL04970001588, 0001595, 0001611 Hastal
Village - Delhi 8588866172 FEDGL05030001099, 0001119, 0001121, 0001125, 0001139, 0001412, 0001413,
0001415 Inderpuri 011-41039588 FEDGL04360003718, 0003720, 0003722, 0003729, 0003738, 0003740,
0003752, 0003769, 0004251 Karawal Nagar 9384666087 FEDGL03280010188, 0010201, 0010202, 0010209,
0010219, 0010233, 0010257, 0010258, 0010261, 0010911, 0012422 Khanpur 7305444226 FEDGL00810005146,
0005147, 0005551 Khirki Village 9840187875 FEDGL01440003906, 0003907, 0003908, 0004101, 0004697,
FEDBD01440000262 Kirari 9868023922 FEDGL04490003085, 0003129, 0003133, 0003138, 0003591 Mayur Vihar

Also At: J-6-A J-Block Laxmi
Nagar 110092

Also At: M/S Diksha Enterprises
9/2946 A Ground Floor
Dharampura Gandhi Nagar Delhi
- 110031

Property Address Of Secured Assets:- All Piece And Parcel Of The Property Front Side Third Floor With Roof Rights
Having Area Measuring 100 Sq.yds Out Of Freehold Built Up Property Bearing No. L-77, Land Area Measuring 165sq.yds
Out Of Khasra No. 59/25, Village Hastsal, Mohan Garden, Block-L, Uttam Nagar, New Delhi-110059.

Thousand Six
Hundred Thirty Only)

Thousand Only) prespactive rescluban applicants

12| Last date for submission of
{objeciions to provisional list

11| Date of isswe of final list of
prospecive resolubon applicants
Datea of issue of mformation
memarandunt, evaluation matrix
and reguest for resolufion plan to
prosoactive resolulion applicanis

109.11.2024 (Saturday)

119.11.2024 (Tuesday)

'24.11.2024 (Sunday)

="TRILPOEL 000058635 & r— 13.09.2023 | 30.08.2024 m< 3367486 T T e et L 24.12.2024 [Tuesday) 1142773916 FEDGL0100006880 Mayur Vihar Phase 3 1140502151 FEDGLO3680007465, 0007468, 0007469,
RHLPDEL000055459 Mishra (Rupees Thirty (Rupees Thirty {reschution plans 0007493, 0007494, 0007505 Narela 7305333770/ 9250431138 FEDGL03260006307, 0006329, 0006357,
SAROJ KUMAR MISHRA 2. Mishra Three Lakh Sixty | Nine Lakh Only) 1. Process email id to submit EQl | cirp.dmcinfrastructure@gmail.com 0006360, 0006853 Palam Colony 8700523040/84483800976 FEDGL01080008768, 0010901, 0008804, 0008825,
H No 463 Street No 8 Moonga Enterprises Seven Thousand & Date - 3,09 2024 Sdi- | 0010950, 0010504, 0010900 Pankha Road 9940388376/9540003661 FEDGL03530003979, FEDBD03530000046
gagalr ngvﬁ: ’1\l1ac?(?9r4Road é'nfrfg:i‘tl E'i:O#tr '_g,]; %ﬁd ';5'4900?:0(:{' Place; Ehilwara Rishabh Chand Lodha | Patel Nagar 9361907261 FEDGL01420004824, 0004831, 0004833 Rani bagh 9716069846 FEDGL04810002537,

e erprises T, ) (Rupees Forty Resolution Professional of DMC Infrastrulure Private Limited | FEDDS04810000273 Rohini 1127510089/9871673292 FEDGL01340006760, 0006765, 0006772, 0006778
Also At: Property No.1/432 Pvt & Rs.3298460/- Nine Lakh Only) ’ , , ’

Regn, No.; IBBIIPA-DD1/IP-PO107S/2017-18/11766 | AFA Valid Upto: 30 10,2024 |
Address; E-5, Shraman Basant \ihar, Gandhl Magar, Bhibwara, Rajasthan-311001)
Regd. E-mail with IBBE; nah.aé;hludha&?-ﬁgml.mrnj

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

Plot No-M-1 & M-2 Gali No-2
Khasra No-1185/20/2 Friends
Colony Industrial Area Shahdra Thousand Four
Delhidelhi-110093 Hundred Sixty Only)

Property Address Of Secured Assets:- All Piece And Parcel Of The Property Property No.1/432 Pvt Plot No-M-1
(Admeasuring 44.70 Sqg. Mtrs l.e 53.47 Sq.yds) & M-2 (Admeasuring 46.12 Sqg. Mtrs l.e. 55.16 Sq.yds) Gali No-2 Khasra
No-1185/20/2 Friends Colony Industrial Area Shahdra Delhi Delhi-110093.

In the circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/ or their guarantors
(where ever applicable) to pay the outstanding dues as mentioned above along with future interest and applicable charges
within 60 days from the date of the publication of this notice failing which further steps will be taken after the expiry of 60 days
of the date of this notice against the secured assets including taking possession of the secured assets of the borrowers and the
mortgagors under Section 13(4) of Securitisation and Re-construction of Financial Assets and Enforcement of Security Interest
Act. 2002 and the applicable rules there under.

Please note that under Section 13 (13) of the said Act, no Borrower shall, transfer by way of sale, lease or otherwise
any of his secured assets referred to in the notice, without prior written consent of the secured creditor.

Dated : 30.09.2024 Authorized Officer,

Place: Delhi Authum Investment & Infrastructure Limited

(Rupees Thirty Two
Lakh Ninety Eight

0006782, 0006790, 0006795, 0006813 Rohini Sector 16 9940387511/9718723300 FEDGL03610003473,
0003484 Sadar Bazzar 011-43073676 / 9315141903 FEDGL03870003740, 0003755, 0003762, 0005141 Tagore
Garden - DELHI 9582561516 FEDGL04980000815 Tilak Nagar 9990766707 FEDGL04750001696, 0001701,
0002686 Tughlakabad 011-41640692 FEDGL04310001778, 0001779, 0001784, 0001787, 0001805, 0001806,
0001815 Uttam Nagar 01140527539 / 8920913831 FEDGL03710004208, 0004568, 0004576, 0004577

Change in Venue or Date, if any will be displayed on our Website www.fedfina.com. All bidders participating

will be intimated subsequently with respect to acceptance or rejection of bids submitted by them. Customer
who want to release their ornaments shall visit at the base branch wherein the ornaments were pledged by
the customer or contact at the number mentioned above on/or before 10-10-2024 subject to the terms and
condition applicable.

Auction will be conducted at respective branches, in case the auction does not get completed on the given date
due to any reasons, the auction in respect thereto shall be conducted on subsequent working days at district
level branch after displaying the details on our Website. No further communication shall be issued in this regard.

Dated : 30-09-2024
Place : Delhi

For, sdl- Authorised Signatory
Fedbank Financial Services Ltd.,

FOURTEENTH SALE NOTICE

RELIABLE FINANCE CORPN PRIVATE LIMITED (UNDER LIQUIDATION)
CIN:U74899DL1956PTC002640
(The Corporate Debtor)
Reg.Off.:106,T-10 Main Patel Road, Guruarjun Nagar, Shadi Khampur New Delhi-110008, India Email
ID:reliablefinance.liquidation@gmail.com
Liquidator: Satyendra Sharma
Liquidator Address:M-3,BlockNo.51,Anupam Plaza-Il First Floor, Above Axis Bank Sanjay Place, Agra,Uttar Pradesh-282002, India
EmaillD:satyendrasirp@gmail.com,Contact No:+919719667691
E-Auction Sale of Corporate Debtor under Regulation 32 of the IBBI (Liquidation Process) Regulations,2016
Date and Time of Auction: 28.10.2024 from 2:00 P.M. to 3:00 P.M.
( With unlimited extension of 5Sminutes each)
NOTICE is here by issued for sale of Assets of Corporate Debtor on standalone basis or Sale of Corporate Debtor on going concern basis under
Regulation 32 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016, in possession of the Liquidator, appointed
vide order dated 15th November,2022 passed by Hon'ble National Company Law Tribunal (NCLT), New Delhi, Bench VI, New Delhi and to submit
the expression of interest (EOI) within 14 (Fourteen) days from the date of issue of public notice i.e.14.10.2024

SALE NOTICE FOR

Zonal Office, Delhi Central
Indian Bank Building, Ist Floor,
17, Parliament Street, New Delhi-110001

APPENDIX - IVA" [See proviso to rule 8(6)]

Sale notice for Sale of Immovable properties

E-Auction Sale Notice for Sale of Immovable Assets/Movable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 3 (B) of the Security Interest (Enforcement) Rules, 2002

Motice is hereby given to the public in general and in paricular to the Bomrmower(s) and Guarantor{s) thal the below descrbed mmovable properies/Movable Assets,
martgagaedicharged o the Secured Creditor, ihe possession af which has bean taken by the Authorsed Officer of Indian Bank, Secured Craditor, will be sold on "As is where is”, "As
is whatis", and "Whatever there is™ on 18.10.2024 for recavery of dues,

AL GE & ﬁ Indian Bank

E-AUCTION ON
18.10.2024

O FETETaTE ALLAHABAD

SNo.| Description Manner of Sale Reserve Price(INR) . EMD (INR) _|Bid Incremental Value The specific detalls of the properties intended Lo be brought Lo sale through e-auction mode are enumerated balow!

1, | Non-current Sale of Assets of Corporate | 90,366,440.10/- (Rupees Nine  (9,000,000/- 900,000/~ (Nine DESCRIPTION OF PROPERTIES/ASSETS TO BE AUCTIONED ON 18.10.2024 (15 DAYS NOTICE FOR RESALE)
investments except | Debtor on standalone basis Crore Three Lakh Sixty-Six (Rupees Ninety Lakh Only) -
Akul Securities under Regulation32(c) IIBBI | Thousand Four Hundred Forty Lakh Only) 5. |[Name of the Contact Person Name of the Details of Immovable . | Physical / Amount of |Reserve | Earnest Money Deposit
Pvt Ltd (Liquidation) Regulations, 2016 | and Ten Paisa Only) No. |Borrower(s)/ & Mobile Number Mortgagor(s) Propertyfies/Movable | Constructive| Secured Debt| Price Min Incrarmsetal fartait

2 |inventories exce i Branch Name IGurantor Assots Possession as on

: pt 83,697,553.98/ 8,300,000/- 830,000/- (Eight
shares of India (Rupees Eight Crore Thirty-Six | Eionty Three Lakh Thirty 1. | Mrs. Anmika Verma | Mr. Amit Srivastava |Mrs. Anmika Verma Flat No 15, 19/1-C. Ist| Symbolic |Rs.66.65 Lakhs +|Rs.54.00 Rs.5.40 Lakhs
Stuffyam Ltd, Carewell Lakh Ninety-Seven Thousand Lakh only) Thousand only) Branch: Peharganj | ( 8127186570) Flat Mo-13, Ground Floor, | Floor, Front Side Kanishka | Possession  |Interest & other|Lakhs
xin Lid. ntelectua Five Hundred Fifty Three and Shiipa Apartment, sec-35,|Residency, Ashoka expenses | Rs.0,20 Lakhs
Yuvral Exports Pvt Lid Ninety- Eight Paisa) Faridabad Haryana -|fEpelava Park-3. Seclos- reallzation ol

) =P 121001 35, Amar Magar Bank's dues

3. |Entire Company with all ingl 122.437.321.07 /- Alsoal . H ias on
Assels are as per asset| COTPOTAte  Debtor “as going Runees Twelve Crore Twenty. | 2000000 (One | 1,200,000 Fial No 16, 19/1-C, lst Flogr, | T 2ridabad, Haryana 27.09.2024)
memorandum on the basis| concern  pursuant  to the p ) y Crore Twenty (Twelve Lakh Bt pllor i 124001
of going concem except| Regulation 32(e) of the IBBI | Four Lakh Thirty-Seven Lakh only) only) Residency. AshokalBultup Area 106.84 SQM
e o Exm g (Liuidation) Regulation, 2016 | Thousand Three Hundred Enclave, Par‘l}-lzli Sector-35, | Property 1D:
Intellectual Builders Pvt Ltd, Twenty-one and Seven Paisa Amar Nagar . Faridabad, | IDIB30304737809
Yuvraj Exports Pvt Ltd and only) Haryana - 121001
Akul Securities PvtLtd

On 18.10.2024 between 11.00 a:m. to 5.00 p.m. with unlimited exiensions of 10 minutes each.
rinimum Bid incremental amountis as mentioned above,

4. NON CURRENT INVESTMENTS (UNQUOTED SHARES) ON STANDALONE BASIS PURSUANT TO REGULATION 32(a) OF IBBI Date and Time of e-Auction

(LIQUIDATION) PROCESS REGULATIONS, 2016

S No. | Particulars No. of shares with face value | Reserve Price (INR) EMD (INR) |Bid Incremental Value Bidders are advisedto visit the websile (hitps:lwww.ebkray.in) of our e auction service provider PSB Alliance Pyl, Ltd to participate-in online bid, For Technical Assistance Please call
A. | Akul Securities Pvt Ltd Sold at 11th Sale Notice B291220220 . For Registration status and for EMD siatus please email to sipport. ebkray@pshalliance. com
) For property details and photograph of the properly and auction terms and conditions please visit https.fiwww ebkray.in and for clarifications related to this portal, please contact
B. | ECHT F.|nancle Ltd . 8,72,500 shares @ 10/- 7,501,095.96 750,000 75,000 PSBAliance Pyt ltd, Contact No 8201 220220,
C. | Euro Asia India Corporation Pvt Ltd 4,32,300 shares @ 10/- 3,820,094.67 380,000 38,000 Biddars are advised touse Proparly |D Number mentionad above while searching for the property in the website with https:/lwww, ebkray.in
D. | Gunny Auto & Finance Pvt Ltd 17,33,900 shares@10/- 15,869,105.72 580, 158,000 4 7 : "
unny Auto & i v @ e Date :27.09.2024 Place : New Delhi Authorised Officer Indian Bank
E. | Microland Developers Pt Ltd 1,50,000 shares @10/- 10,197,422.10 1,000,000/ 100,000
F. | NCV Securities Pvt Ltd 75,000 shares @10/- 657,239.51 65,000 6,500
G. | Paschim Finance & Chit Fund Pvt Ltd 8,00,000 shares @10/- 14,922,193.22 1,490,000 | 149,000
H. | Pelicon Finance &Leasing Pvt Ltd 1,96,500 shares @ 10/- 1,673,473.17 160,000 16,000 EMD Submission Account - - ; ; ;
| Satering India Caital Services PviLtd | 8.46.000 shares @10)- 592186120 1590000 159.000 E-AUCTION OF PROPERTIES Details@10% E-Auction Sale Notice Auction Sale Notice of Inmovable Properties
' S " - Py Y : Canara Bank 30.10.2024 under rules 8(6) of the security interest (Enforcement Rules 2002).
J. | Utsav Securities Pvt Ltd 1,45,000 shares @10/ 23,224,460.18 2,300,000 | 230,000 e A Government of India Undertaking Alc No. 6976296000001 : : : :
K. VIP Leasing and Finance Pvt Ltd 4,00,000 shares @10/- 3,154,184.04 310,000 | 31,000 : LAST DATE & TIME OF EMD | E-Auction Name of Beneficiary Regional Office: Sky Biz Tower, 2nd Floor, Near Chamri Gate
: 9 i L ’ ’ 28.10.2024. 05:00 PM Canara Bank, Delhi Road, Hapur 245101
L. | Virgin Capital Services Pvt Ltd 4,05,000 shares @10/- 3,276,237.22 327,000 32,700 = — — IFSC Code: CNRB0006976 Chief Manager & Authorised Officer, Moh: 9412774171
Total 100,217,367 9,952,000 995,200 E-AUCTION SALE NOTICE
5 INVENTORIES ON STANDALONE BASIS PURSUANT TO REGULATION 32(a) E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 read with proviso to rule 8(6) of the security Interest

(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged/charged to the secured creditors, the
constructive/physical possession of which has been taken by the Authorised Officer of Canara Bank, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on 30.10.2024 From 12.30 p.m. to 1.30 p.m. with minimum
incremental amount of Rs. 10,000 to 25,000 for recovery of its dues to the Bank from the parties concerned. Full description of the immovable properties, Reserve Price, EMD, Liabilities and known Encumbrance(s), if any are as under.

OF IBBI (LIQUIDATION) PROCESS REGULATIONS, 2016
| No. of shares with face value | Reserve Price (INR)| EMD (INR) |Bid Incremental Value

S No. | Particulars

e 7 Reserve Price
India Stuffyarn Ltd Sold at 8"uction . . . o
Branch & Borrowers Details Details Of Properties Outstanding Liability EMD
B. | Kappac Pharma Ltd 13,500 shares @10/- 380,868.75 38,000 3,800 Bid Increment Amount
C._1Reliance Power Lid 27 shares @10 23000 23 23 . |BRANCH OFFICE: Khurja (DP CODE: 18650) One Residential House Measuring Total Area 27.40 Sq. M. ( Total Covered Area | Rs. 11,53,007.26 (Rupees Eleven|  Rs. 22.06.000
D. | Tarini Enterprises Ltd 5,040 shares @10/- 332,181.50 33,000 3,300 Borrower: Azim Traders, Proprietor: Anvar Khan, Pharkana Gangagarhi Khurja| 16 31 Sq. Mtr) Situated In Mohalla Panjabiyan Kasba & Tehsil Khurja District| Lakhs Fifty Three Thousand Nine v
Bulandshahr Uttar Pradesh 203129. i . ) ' Rs. 2,21,000
Unquoted Shares Anvar Khan Sfo Hammir Khan, 24 Panjabiyan, Lohe Ki Tanki Khurja, Bylandshahr, Owned By Najrin W/o Anvar Khan, Bounded By: I?ast. House Of Hu.ndred Seven and Paisa Twenty
E. | Aquarious Fincap & Credit Pvt Ltd 1,44,000 shares @10/- 45,401,012.93 4,500,000 450,000 Bulandshahr Uttar Pradesh 203131. Dinesh Gupta, West: House Of Sheeshpal, North: Sadak Mohalle Ki, South: House AS\XI OnI2y7).09 2024 Rs. 25,000
. — Guarantor: Najrin W/o Anvar Khan, 24 Panjabiyan Lohe Ki Tanki Ke Pass| Habib Khan. S 0N 2£/.09.2024.
F Blue bell Finance Limited 300 shares @10/- %5,;;81.4;% 3,500 350 Khurja, Bulandshahr Uttar Pradesh 203131.
G. | Carewell Exim Pvt Ltd old at 8"auction
- - - — 2. |BRANCH OFFICE: Railway Road Bulandshahr (DP CODE: 18651). One Residental Cum Commercial Property, Total Measuring Area 204.82 Sq. Mtrs, (part| Rs. 20,90,648.01 (Rupees Twenty Rs. 41.30.000
H. | Finage Leasing & Finance India Limited |  1,50,000 shares @10/- 2,752,958.05 270,000 27,000 Borrower: Indian Plywood, Prop. Nazim Saifi, Commercial Shop Residential| of Khet No. 326 Under Municipal Limits) Ward No. 32 Situated At Mohalla Naya Gaon, | Lakhs Ninety Thousand Six B
.| Gracious Portfolio Pvt Ltd 30,000 shares @10/- 772,980.71 77,000 7,700 H.No. 514, Khet No 151 Naya Gaon Dhameda Bulandshahr Uttar Pradeshi p,rgana Baran, Bulandshahar, Owned By: Sayda Wio Zakir Hussain and Bounded: | Hundred Forty Eight and Paisa One Rs. 4,13,000
— - 203001, Co- Borrower: Nazim Saifi S/o Jakir Husain Dhamera Road Nai Basti . . i .
J__| Hibiscus Holdings Pt Ltd 4,845 shares @10/- 1,140,678.32 110,000 | 11,000 Bulandsahar, Uttar Pradesh-203001. North: Houss of Vilayat Shah Nagar Wale, South: Plot Banke Thekedar, East: Rasta Only). Rs. 10,000
K. | Homburg Securities Pvt Ltd 25,000 shares @10/- 138.396.09 13.000 1300 Guarantor: Sayda W/o Zakir Hussain, 284/25 Dhamaida Adda, Nai Basti,| 3.04 mtr. wide, West: Rasta 3.04 mtr. wide. As on 27.09.2024.
T roooal Bulders PYE LI : S Id, : 8l"‘ ; ! : Bulandshahr Uttar Pradesh 203001.
.| Intellectual Builders Pv old at 8"auction
M. | Mekaster Finlease Ltd ] . 1,690,000 3. IBRANCH OFFICE:Raina_y Road Bulandshahr (DP.(_:ODE:.18651_). One Double Storied Residental House, Total Measuring Area 100.39 Sq. Mtrs,| Rs. 38,64,855.78 (Rupees Thirty Rs. 36,22,000
. 16,00,000 shares @107 16,939,241.89 169,000 Borrower: Bharat Furniture, Prop. Naseem Saifi, Nayi Basti Dhameda| Bearing Municipal No. 1749, Situated At Mohalla Naya Gaon ( Dhamera Road, Ward | Eight Lakhs Sixty Four Thousand
N | Shanta Agencies Pvt Ltd 8,000 shares @10/- 4,724618.44 470,000 47,000 Adda Bulandshahr Uttar Pradesh-203001. No. 32), Pargana Baran, Bulandshahar, Owned By: Naseem Saifi S/o Zakir Husain | Eight Hundred Fifty Five and Paisa Rs. 3,62,200
0. | Star Infovision Pvt Ltd 7,00,000 shares @10/- 12,886,874.61 1,280,000 | 128,000 Nazim Saifi S/o Zakir Husain, Dhamera Adda, Nai Basti Bulandsahar Uttar| and Bounded: North: Rasta 12 Ft. Wide Or 3.69 Mtr. Wide, South: House of Sayda, | Seventy Eight Only). Rs. 10,000
P. | Sterling India Capital Services Pvt Ltd 1,09,600 shares @10/- 958,444.54 95,000 9,500 Pradesh-203001. East: House of Saleem, West: House Of Gulzar Ahmad. Ason 27.09.2024.
Q 1 Twinkle Mercantie & Credits PvtLld | 9,608 shares @10~ 154563038 | 150000 | 15,000 4. |BRANCH OFFICE: Pilkhuwa (DP CODE: 18559). Commercial Property meastring 500 Sq. Yds. Or 418.06 Sq. Mr. Situated At Part Of | Rs. 75,01,039.33 (Rupees Seventy|  Rs. 1.59.09.000
R._| Wonder Trading Private Limited 6,75,000 shares @10/- 5,373,611.86 530,000 53,000 Borrower: A R Enterprises, Prop Suman Rani, H29 UPSIDC Phase 1st,| Khasra No. 13MI, Jindal Nagar, Dabarsi Road, Village Galand, Pargana Dasna, Tehsil| Five Lakhs One Thousand Thirty —
S. | Yuvraj Exports Pvt Ltd Sold at 8"auction Gulawati Masuri Road, Dhaulana, Hapur, Uttar Pradesh 245301, Suman Rani| p,51an4, Distt Hapur Owned By Nandi W/o Rampal and Bounded: North: Factory Of | Nine and Paisa Thirty Three Only). Rs. 15,91,000
W/o Monu Sagar, 1617 Adarsh Nagar Colony Hapur Uttar Pradesh 245101. ' ) : ) : i As on 27.09.2024
! Total 93,383,209.52 | 9,259,523 925,952.30 Guarantor: Nandi W/o Rampal, Delhi Road Gali No 3 Chamri Hapur Uttar g?gfal Emgh,S_outhAO-O i deReatiEastibaclonOiSianiaiRineficelifadol JiaC cliRetcs: Rs. 25,000
Terms and Condition of the E-auction are as under: Pradesh 245101, el A2
,1\1'(')" fazsef;ny dpfﬁﬁrégfft?ésa‘ffc'?uhlﬁif 'é‘ﬁigt(';e company with all Assets as per Asset Memorandum on going concern basis then bidder for serial 5, |BRANCH OFFICE: Pilkhuwa (DP CODE: 18559). | AResidential House, Avea 85.00 Sq. Yds. Part Of House Bearing Muricipal No. 1020, | Rs. 17,79,032.89 (Rupees|  Rs. 20,26,000
) I. ' bids . IIYI ﬁm bi d'd ‘ ial No. 4 will be automatically disaualified Borrower: A R Enterprises, Prop Divyang Ruhela Behind Rajputana Regimant| Situated At Mohalla Bhikanpura, Pilkhuwa, Pargana Dasna & Tehsil Dhaulana, Distt. | Seventeen Lakhs Seventy Nine
-ncaseany person bids for seriato. 1 then biaderfor serial No. 4 wil be automatically disqualiied. inter Callege Khera Road Pilknuwa Hapur Lt Fradesh 205304, Divyang Ruhela) Hapur, Presently Municipal No. 1531-1534, Mohalla Mandi, Pikhuwa, Owned By Ram | Thousand Thirty Two and Paisa| RS- 2,92,600
3.Incase any person bids for serial No. 2 then bidder for serial No. 5 will be automatically disqualified. DRty R, alwaypsed eyl ClgIW AR DI - Chandra Ruhela S/o Roop Sinah. Bounded By: East- House Of Jaadish West: I Eiahty Nine Onl
4 E-Auction will be conducted on “AS IS WHERE IS" “AS IS WHAT I1S” and “WHAT EVER THERE IS BASIS "throuah d sevi id Guarantor: Ram Chandra Ruhela S/o Roop Singh, H N 1278 Behind Ganj Railway p-singh, y: East. gaisn, :| Eighty Nine Only). Rs. 25,000
E-AUCtion WITl be conducted on As ES an fough approved service provider Road Pilkhuwa Hapur U.P. 245304 Remaining Part Of House No. 1020 Of Seller, North: Road, South: Road. As on 27.09.2024.
M/S e-procurement Technologies Limited (Auction Tiger). | = :
5.Uponreceiptof EOIfrom the prospective bidder, the liquidator shall declare the qualified bidderon 18.10.2024 Outstanding dues: Rs. (as Applicable) of Local/Central Government/Authority (eg. property tax, water tax, electricity bills, TDS, Stamp Duty etc) = Not known to bank for any of the above property.
6.The qualified bidder may make inspection or due diligence of assets under auction latest by 26.10.2024 and then, will be required to deposit the The EMD should be deposited on or before 28.10.2024 up to 17:00 hrs. Property can be visited on in working days, 10 AM - 05 PM with Prior Appointment with Authorised Officer/ Branch Manager.
EMD latestby26.10.2024. For detailed terms and conditions of the sale please refer the link “E-Auction” provided in https://ebkray.in/ or may contact the followings: For Property Sr. 1 at Khurja, Chief Manager, Mobile- 7217037243, Mail ID:
7 Liquidator may extend the date of auction if circumstances warrantin the interest of the Corporate Debtor. ch18650@canarabank.com, For Property Sr. 2-3 at Railway Road Bulandshahr, Manager, Mobile- 7061190301, Mail ID: ch18651@canarabank.com, For Property Sr. 4-5 at Pilkhuwa Main, Chief Manager, Mobile- 7217037258,
8.The Complete E-Auction process document containing details of the Assets, online e-auction Bid Form, Declaration and Undertaking Form, General Mail ID: cb18559@canarabank.com, Above Branch in charge may be contacted during office house onany working day.  g-reoyr v sy T oS T A T LT 8(6) OF THE SARFAESI ACT, 2002.
Terms and Conditions of online auction sale may be asked from the liquidator by writing to the following email:reliablefinance.liquidation@gmail.com - - -
Sale Notice Date: 27.09.2024 Authorised Officer, Canara Bank

9.Payment of balance sale consideration shall be made within 90 days of such demand and payments made after 30 days shall attract interest at
rate of 12%.

For further information, the intending bidder may contact undersigned on any working day from Monday to Friday between 11.00 AM to 5.00PM on
or before 26.10.2024.

Sd/-
Satyendra Sharma, Liquidator
Reliable Finance Corpn Private Limited (Under Liquidation)
Reg No.: IBBI/IPA-002/IP-N00737/2018-19/12260

Date: 28.09.2024
Place:Agra

$ For All Advertisement Booking
Call : 0120-6651214
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This adverfisement iz for information purposes only and does not constitule an offer or an invitation or'a recommendation
to purchase, to hold or sell securitles. This is not an announcement or the offer document.

pHyaan ivc DHYAANI TRADEVENTTURES LIMITED

(Formerly Knows 2z Dbyaani Tile and Baehiaz Limiled)
COAPORATE IDEXTIFICATION NUMEER: US19006.12014PLC0A1004
Registered affice: 420 Time Square Adrcade Gpp Rambaug Nr Raiv Fiazs Thakel-5hly Raad, Thatls, Abredebad, Gaeat, Indls, 330050, Telephone Be: 079-35354673
Gontac Persaa: Ms. Kheshbu bharakatya, Company Secretary and Compliance Offices, E-mall: ca@dhyzaning com; Wesile: waw dryazning com

PROMOTERS OF OUR COMPANY: MR. CHINTAN NAYAN BHAI RAJYAGURLU
NMOTICE TO THE ELIGIBLE EQUITY SHAREHOLDERS OF THE COMPANY

FOR PRIVATE CIRCULATION TO THE ELIGIBLE EQUITY SHAREHOLDERS OF OHYAAN TRADEVENTTURES LIMITED (*OUR COMPANY (8
COMPANY DNLY")

ISSUE OF UPTD1,27.68,000 EQUITY SHARES WITH A FACE VALUE OF RS. 10/- EACH ("RIGHTS EQUITY SHARES") OF DUR COMPANY
FOR CASH AT A PRICE OF RS. 23/- EACH INCLUDING A SHARE PREMIUM OF RS. 13/- EACH PER RIGHTS EQUITY SHARE ("ISSUE
PRICE") FOR AN AGGREGATE AMOUNT UP TO 2 2,936.64 LAKHS = ON A RIGHTS BASIS TO THE ELIGIBLE EQUITY SHAREHOLDERS OF
OUR COMPANY IN THE RATIO OF 3(THREE) RIGHTS EQUITY SHARES FOR EVERY 1 (OME) FULLY PAID-UP EQUITY SHARES HELD BY
THE ELIGIBLE EQUITY SHAREHDLDERS OM THE RECORD DATE, THAT IS ON FRIDAY, AUGUST 23, 2024 (THE “RECORD DATE"). THE
ISSUE PRICE FOR THE RIGHTS EQUITY SHARES 15 2.3 TIMES THE FACE VALUE OF THE EQUITY SHARES. FOR FURTHER DETAILS, SEE
“TERMS OF THE ISSUE" ON PAGE 144 OF LETTER OF OFFER.

The Board of Directors of aur Gompany thanks o all s shareholders and investors for thelr response tothe Company's Rights issue of sguity
Shares, which opened for subscription on Thiersday, September 05, 2024 and closed on Thursday, September 19, 2024 and the Tast daie for
an Market Benenciation of rights entitfements was Monday, September 089, 2024

Qut af total 168 Application Tor 14 478,300 Righ Equity Shares, 88 Application for 75,600 Rights Equity Shares were resacied due 1o
technicat reasons as gscussad inthe letter of offer, The tolal nember of valid appications recaived ware 101 for 13773200 Rights Equity
Shares which was 107.87% tofal issue size. In accordance with the Letter of offer and the Basis of allotment finalized on Wednesday,
Saptember 25, 2024 in Consultation with ("85E") the designated Stock Exchange and the Registrar to the issue. The Board of Directors of the
Company on Wednesday, September 25, 2024 has approved fhe alfotmend of 1,27,68,000 Rights Equity Shares fo the successful
apicants.

The Break-up of valia applications recaived throwgh ASBA (aller tachnical rejections) is givan belw: -

Catedn Number of Rights Equity Shares Mumber of Rights Equily Shares considered Tolal Rights Equity
gery Allotted - against Enfitiements against valid additional Rights Equity Shares Shares Allotied
Eligible Eguéty ;
Sharaholdéis 1,307 600 16,46, 400 2,954,000
Renouncess 115,500 96.08,500 GE,14.000
Total 1423100 11344800 12766000
information regarding applications received (Including ASBA applcations):
DHYAANI TRADEVENTTURES LIMITED - RIGHTS ISSUE
Category Gross Less: Rejections'Partial Amount™ Walid
Applications | Shares| Amaound (¥)| Applications| Shares| Ameund (¥)) Applications Shares! Amount (¥)
Eligitle Equity 144 3659600 B4170B00 BE| 70SGD0| 16228400 BE| 2954000 AT942000
Sharshalders
Renouncees 45 10B19200| 248841600 0 0 0 45| 10819700 248841600
Tatal 189) 14478800] 333012400 BB 705600| 16228800 101| 13773200 316783600

* Arnaunt inclutes bor partially repecied cases.

Intimations for alloimend / refund / rejecied cases:

The Dispatch of alfotment advice cum refund infimation to the investors and inimation for rejectéion, as applicable, has been complsted on
September 25, 2024, the instruction for unblocking of fundsin case of ASBE were [sssed By SC5Bs on Seplember 26, 2024, The Listing
apphication was filed with B3E on Zaplember 27, 2024, The cradit of Righis Equity Shares to the respective demat accounis of the allottees in
respect of alotment in dematerialized form will be completed on September-30, 2024, The trading In the Rights Equity Shares issued in the
Rightissue shall commence on BSE upon receipt of trading permission

The trading iz expecied to commence o or about October 01, 2024, furthes, in accordance with 3EBI circular bearing reference -
SEBVCFDYDIL2CIRF 202001 3 dated January 22, 2020, the reques! fod axtmguishresan of Rights entillements has bean send lo N3DL amd
CDSL.

INVESTORS MAY PLEASE NOTE THAT THE RIGHTS EQUITY SHARES CAM BE TRADED ON THE STOCK EXCHANGE QONLY IN THE
DEMATERIALISATION FORM.

DISCLAIMER CLAUSE OF SEBI: The Letter of Offer has not baen filed with SEBI & terms of SEBI (ICDR) Regulztions as the size of issueis
less than FHO00.00 Lakhs. The ssuer has prapared the Letter of Des inaceordance wilh requirarmant a5 specifiec m e raguiaton and lled
the szme with the SEB| for information and Gssamination on the SEBI's website, The Investers are advised to refer to the full text of the
‘Disclaimer Clauss of SEBI” of thi Lattar of Offer,

DISCLAIMER CLAUSE OF BSE (Designated Stock Exchanpe): itis to ba dishincthy imderstood that the permission given by BSE showkd not
In any way be deemed or consirued that the letter of offer has besn cleared or aporoved by BSE nor does it certify the cormectness o
completeness ol any of the conlants of tha |etter of offar. The investars are advised to refar to the Btier of ofler far tha Tull fext of the
Disclaimer Clawse of BSE of the Letter of Offer

THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE IMDICATIVE EITHER THE MARKET PRICE OF THE EOUITY SHARES DR
THE BUSINESS PROSPECTS OF THE COMPANY.

DHYAANI INC A KFINTECH

DHYAAMI TRADEVENTTURES LIMITED KFIN TECHNOLOGIES LIMITED

Regd. Office: 420 Time Square Arcade Opp Rambaug N Bagv | Selenium Bulding, Towes-B, Plof Mo, 31 & 32, Fnancial Distrct,
Plaza Thaltej->hia] Road, Thaltef. Ahmedabad, Ahmsedabad, | Manakeamguda, Senlingampatly, Hyderabad, Rangareddi,
Gigarat, India, 330D Telangana, India - 500 032

Ted: =91 079-35334673 Tel: : +91 40671622221 B34 001 ;

Contacl Persan: Ms. Khushbu ohasakatyn, Company Secratary | Email: il ightsapkfiniesh.com

and Comgliance Officer Invesiors Grievance E-maik einward, is@kfintech, com

E-mail: c3Eodbyaniing com; Website: www kfintech.com

Website: www.dhyaaniing.com Contacl Person: M Murali Krishna

Corporate Identification Number: U5 1900G1 201 4PL0081004 SEBI Registration Number. INRDODODOZ2

Inwasions may contact the Registrar or the Company Secrefary and Compliznce Oficer Tor any pre-rssue or pos] issue relatad matter, All
grievancas retating the ASBA process may be-addressed b the Begistrarn, with a copy b the SC5Bs, giving full details such as name, address
al the Appicant cantact menbergs). E-mail address al the Soda First halder, falio member or demat account nismber, nember af Righls Eguiy
Shares appliad for, ameunt blockad, ASBA Account numbsr, and the Designated Branch of the SC585 whera the Application Ferm or the plain
paper applicaiions asthe case may ba, was submitied by tha Investars abang with & photocopy of the acknowledgement

For, DHYAANI TRADEVENTTURES LIMITED

/-
Place: Ahmedabad Ehuzhbu Bharkatya
Date: 28/09/2024 Company Eu:mtary_
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"IMPORTANT" |}

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresultof
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.
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